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(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRIKAMAL
MORARKA): (a)to (c). HMT planstoincrease
itswatch manutacturing capacity at Ranibagh
by 5 lakhs quartz watches during the 8th
Plan at an approximate cost of Rs. 5 Crores.
The 8th Plan is still to be finalised.

Number of Persons Killed in Punjab
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Will the PRIME MINISTER be pleased
to state:

(a) the month-wise break-up of the
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civilians, security forces and terrorists killed/
injured and property damaged by terrorists
in Punjab during the last six months;

(b) whether the extent of killing has
increased as compared to the previous six
months and the corresponding year 1989.

(c) if so, the reasons therefor;

(d) the number of terrorists/infiltrators
arrested by the security forces during the
above period; and

(e) the details of the compensation paid
by the Government to the next of kin of the
victims of terrorists during 1990 so far?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND MIN-
ISTER OF STATE IN THE MINISTRY OF
INFORMATION AND BROADCASTING
(SHRISUBODH KANT SAHAY): (a), (b)and
(d). A statement is attached.

(c). There has been no uniform pattern
in the incidents of terrorist related killings.

(e). The Government of Punjab have
framed a scheme under which an ex-gratia
payment of Rs. 50,000/-is made to the family
of the victims. Besides, subsistance allow-
ance at the rate of Rs. 1000/- per month is
paidto the widows of the victims. Educational
and employment assistance and lump-sum
grant forthe marriage of depended daughter
of the victim are also extended.
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